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No. DJ.4/Trg./MS-01/1628/2023 / C''bI.' I 23ft1 December, 2022

To

.,1

2.
The Ld. Principal District '& Sessions Judge1 Central District) THC
The Ld. Pfincipal District & Sessions Judge, East District, Km)
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Sub.:
Orientation Course on the Functioning of JJB as a Bench & Core Provisions of
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of total Strength) on 13th January1 2023 ' - -- - ---- -–

Respected Sir,
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DetailS of the Principal Magistrates1 JJB proposed hr nomination in the aforesaid

programme are as below:-

NameSI.No.
1lace of Posting

District

East, Family Court

Complex, Vishwas
N

e

Kin 'ay Camp

Ms. Pree li Agalwala

V

Ms. Sonam Gupta

Principal Magistrate, JJB-IV

a

Principal Magistrate, JJB-III
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:xempltlon is.feguired on urgent basis, an intimation to that effect may be sent to the Xcademy

througl} e-mail, followed by a fomal application duly forwarded by the c'oncemed Prinipafi)istd;
& Sessions Judge.

In case the nominated officer is aansferred3 the successor judge shall stand nominated for the
programme automatically.

With regards,
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Yours Sincerely
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(Dr. Aditi Choudhary)

No, DJA/Trg/MS-01/1628/2023

Copy for infofntatiOTI to:

The Chief Metropolitan Magistrate, Central Distric'tI Tis Hazdri Courts Dehli
Concerned Pdncipal Magistrates, JJB for information through entail,

:\ . I
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23rd December, 2022
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(Dr. Adi(i Choudha,y)

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS). _- . TIS HAZARI COURT: DELHI

N.. ren - l& b?/ IOT:/Gaz./202: ' D,t,d, D,Iht th, $ 6 , JAN 2923

As directed coPY of letter bearing no. DJA/Trg/MS-01/ 1628/2023/5327 dated 23.12.22 received

from the Delhi Judicial Academy, Dwarka, New Delhi, forwarded for information and necessary action
to

!.Ms. Sc>nam Gupta, Principal Magistrate, JJB-III, Central, Sewa Kutir, kingsway Camp, Delhi.
2.The eS.to Ld . Principal District & Sessions Judge (HQs), Delhi.
3'Jhe Branch In-charge, facilitation Ce;It:re, Tis Hazari Court, Delhi.

.+<The Website Committee, English/Hifdi, Tis Hazari Courtr Delhi.
5. The LAYERS for uploading the same.

bR\e(Kaveri Ban/aSa)
District Judge (Commercial Court)-07

Officer In-charge Judicial Branch, Central
for Principal District & Sessions Judge(HQs)

Tis Hazari Court, Delhi.




